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tion framed by UN in this regard in its special
session on drugs?

THE MINISTER OF FINANCE (PROF.
MADHU DANDAVATE): (a) and (b). The fact
that India is facing a serious problem of
transit traffic in drugs from its neighbouring
countries has been recognised by the Inter-
national Narcotics Control Board. The need
for assistanceto transit States has also been
recognised in the U.N. Convention against
lllicit Traffic in Narcotic Drugs and Psy-
chotropic Substances, 1988, which has been
acceded to by India in March, 19390.

In its 17th Special Session held in Feb-
ruary, 1990, the United Nations General
Assembly adopted a Political declaration
and a Global Programme of Action. The
Declaration inter-alia emphasised the need
to expand the scope and increase the effec-
tiveness of international cooperation against
illictt drug traffic. The Global Programme of
Action inter-alia calls for providing approprn-
ate technical and financial support to transit
States to enable them to strengthen their
drug interdiction capabiltties.
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Revenue earned by customs collec-
torate, Patna

5769. SHRIHARISHANKER MAHALE:
Will the Minister of FINANCE be pleased to
state:

{(a) the amount of revenue earned by
the Customs Collectorate, Patna (Bihar) from
September, 1986 to March, 1990 with year-
wise breakup;

{b) the number of seizures registered by
the above Collectorate;

(c) the number of persons arrested and
action taken against them; and
(d) the quantity of narcotics seized?

THE MINISTER OF FINANCE (PROF.
MADHU DANDAVATE): (a) The amount of
revenue earned by the Customs (Preven-
tive) Collectorate, Patna in Bihar dunng the
period September 1986 to Maich, 1990 is
given in the table below:—

Year

Customs revenue eamed

1986 September to March, 1987
1987 April to March, 1988
1988 April to March, 1989

1989 April to March, 1990

405

14.04

14.53

24.42

(b) to (d). The number of cases booked,
the number of persons arrested and the
quantity of narcotic drugs seized by this

Collectorate during the past five years is
given in the table below:—



182

Written Answers

Written Answers

181

CHAITRA 30, 1912 (SAKA)

05€'988 9/.61 68192 I8L¥S £E4109 ('s6y ui) pezies sBrup

Jj09.4eU jo Auend
LE 181 862 192 10€ pajsaue

suosiad jo JaqunN
Lovi 0629 1899 8919 926S S88B0 JO JOQUINN

L3 14 £ Z I
(yosep 0ion) .

Qmms, 6861 8861 4861 9861




